~ (By Advocate: Sri S.K.Dey/Sri S.K.Mishra)
Versus.

0. ¢ Union of India through the General Manager, E.C.
Railway, Hajipur, Bihax.

2. The Chief Personnel Office, E. Rly. Kolkatta.

3. The Controller of Stores, E.C. Rly. Hajipur,

E Bihar.
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&w By Mr. Justice Khem Karan, V.C.
Heard Sxi S.K. Mishra, 1learned counsel for the
applicant on this application.
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4 2. The grievance of the applicant is that his
seniority as D.M.S. Grade III has not correctly been
determined and his representations/requests for re-
determining the seniority properly is not  ©being
considered. He prays that respondent NO.2 be directed to
assign him due seniority in the cadre of D.M.S. Grade III

; w.e.f. 23.09.2003 in E.C. Railway, Hazipur with all

consequential benefits.

3. We think since the respondents have not disclosed

so far as to why the seniority could not be assigned as g ff

requested by the applicant, so it seems proper that the



i : . Vice Chairman.
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